Annexure — 8
Name of the corporate debtor: GRJ Distributors & Developers Private Limited (For Project-Avalon Rangoli, Dharuhera,
Rewari, Haryana); Date of commencement of CIRP: 10th May, 2024;
List of creditors as on: 4th September, 2024
List of operational creditors (Other than Workmen and Employees and Government Dues)
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